NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 23.09.2021 (THURSDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, Hon’ble Mr. V.P. Singh, Member
(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Directions

App. (AT) (Ins)
No. 628 0f 2019

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Contempt Case Rajnish Gupta Naveen Kumar Rahul Kumar-R1
(AT) No. 28 of Vs.
2019 in Comp. K.G. Somani

For Admission (Fresh Case)

2021

Carol Infrastructure Pvt. Ltd. & Anr.

2. Comp. App. (AT) | Harjeet Kaur Prateek Vats
(Ins) No. 761 of | Vs.
2021 Swami Deen Gupta & Ors.
For Admission (After Notice)
3. Comp. App. (AT) | Raju Chappakal Pappu & Anr. Vikram Saini Karan Kohli-R1
(Ins) No. 681 of | Vs. Jeevan Kumar-R2
2019 Arunava Sikdar
RP of Dugal Projects Development
Company Pvt. Ltd.& Anr.
4. Comp. App (AT) | Suresh Garg Kunal Anand Vinod Kumar
(Ins) No. 117-118 | Vs. Abhishek Anand Chaurasia-R1
0f 2020 Naresh Kumar Sood & Ors. Honey Satpal Kunal Anand-R3
5. Comp. App. (AT) | Manoj Goel Vishal Singh Minakshi Jyoti-R1
(Ins) No. 487 of | Vs. Mansij Arya-R2

For Hearing

(PH)

6. Comp. App. (AT) | Dr. P. Mahalingam Saurabh Kalia Gautam Swarup
(Ins) No. 146 of Vs. Gunjan Jindal-R1
2020 Muthoot Fincorp Ltd. & Ors. WF Moses
R. Venkata Vardhan
(PH) With Kartikeya Asthana-R3
7. Comp. App. (AT) | P. Mahalingam Saurabh Kalia Gunjan Jindal
(Ins) No. 1121 of | Vs. Gautam Swaroop-R1
2020 Muthoot Fincorp Ltd. & Ors. Anirudh Wadhwa

Aparajito Sen
Kartikeya Asthana-R3




(Ins) No. 472 of
2021

Vs.
Rohan Dyes and Intermediates Ltd.

8. Comp. App. (AT) | MSTC Ltd. Pallavi Pratap Charu Bansal
(Ins) No. 533 of | Vs. Vaijayant Paliwal
2019 SPS Steel Rolling Mills Ltd. & Ors. Nikhil Mathur-R2
Anup Kumar-R3
9. Contempt Case Kailash T Shah Honey Satpal
(AT) No. 15 of Vs.
2021 in Comp. Sysco Industries Ltd.
App. (AT) (Ins)
No. 464 0of 2020
For Directions - to Settle Date
10. | Comp. App. (AT) | Raghuvanshi Refractories Gaurav Mehta
(Ins) No. 275 of Vs.
2021 Desai Impex Pvt. Ltd.
11. | Comp. App. (AT) | Bank of Baroda Ravi Raghunath Bindu Bhatia-RP
(Ins) No. 322 of | Vs. Ankur Kumar-R2
2021 Asahi Industries Ltd & Ors. Milan Singh Negi-R3
Prateek Gupta-R4,5
&10
Vaibhav Tyagi-R6,7
&9
With Lokesh Malik-R11
12. | Contempt Case Bank of Baroda Ravi Raghunath Abhijeet Sinha-R1-4
(AT) No. 13 of Vs. Pushpendra Singh-R1
2021 in Comp. Safex Realtors Pvt. Ltd. & Ors. Abhirup Das Gupta
App. (AT) (Ins) Milan Singh Negi-R3
No. 322 0f 2021 Bindu Bhatia-R5&14
Lokesh Malik-R13
Prateek Gupta-
R6,7&12
Vaibhav Tyagi-R8,
R9 & R11
Ankur Kumar-RP
13. | Comp. App. (AT) | Sherbahadur D. Yadav Sandeep Bajaj

Copy to: -

1. Notice Board

2. Website:

www.nclat.nic.in

By order of Hon’ble Acting Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

